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2. aterdt &= & gefaa w9 e =@ |,
(F) T & A=, B GAT 12 % qeATd, Hefaa wtadt § Aetafea sfateat seawntia fi S,

£l STARTEITEAT 7 ATH, TSN AT 3 aar ERIPEEIRE ]
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=0
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wH THRTITAT T ATH, TSR0 H&AT 3T 0T TATIT FT &
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F%d Txe, T §a2-400706, AT

3. zferfY &= & watera ww Hear T A,
(F) FATEH & A, FH FGAT 12 F TLEM, Ha(9d HAd § AEAroiad Trareat ded:emad s ST,
AT, -

X

FH TRTTTT T AT, TS0 HET 37 T SATA T &
.
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AT, -
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FH TRTTTET T AT, TS0 H7ET i T SATAT T &
.
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[T, 12012/01/2017-F7°177]

T SUATA, q&T FTAFTLL STTAFHT

feoqur, gor fdg=aT AR ¥ OSTS, SEreTer, 9T I, ®@ve 3, SU-gve (i) H OFres;e 3648 (31)
& 6 fawaw, 2016 3T waHTfrd g2 oft oiiw ave # ot Aaforfa srrem=arsti gTe7 |erer gai =m:-

(i) T3l 567 (31), faeiw 20 weady, 2017;

(i) 3T 1595 (1), famr® 15w, 2017;

(iii)  FTestme 1965 (31), fami® 20 5, 2017;

(iv) T3 2316 (31), fadTh 24 a1E, 2017;

(v) T3 3068 (31), famrh 14 fdgew, 2017;

(vi)  @To3Te 3279 (31), famrh 29 fdew, 2017;

(vil) To3Te 4083 (1), famrih 22 famwa, 2017; 3
(viii) Tesme 848 (), fami 19 w¥a<t, 2018|
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MINISTRY OF HEALTH AND FAMILY WELFARE
[FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA]
NOTIFICATION
New Delhi, the 28th March, 2018

S.0 . 1516(E).—In exercise of the powers conferred by sub-section (1) of section 43 of the Food Safety and
Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India hereby makes the following
amendment in the notification number S.O. number 3648 (E) published in the Gazette of India, Extraordinary, Part-II,
Section 3, Sub-section (ii), dated the 6 December, 2016, namely:-

In the table,

1. in ‘A’ related to NORTHERN REGION, under Delhi, at serial number 19, the following shall be substituted in
respective columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of accreditation
H (2) (3)
“19 Research Institute of Material Sciences Pvt Ltd, Delhi Chemical
Reg. No. 49/N/FSSAL/2017 Biological”.
Plot No. 22 & 23, Ranaji Enclave, Nangli Sakrawati, New Delhi- 110043

2. in ‘B’ related to WESTERN REGION,

(a) under Gujarat, after serial number 12, the following entries shall be inserted in respective columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of accreditation
@)) @) (€))
“13 Vimta Labs Limited, Ahmedabad Chemical
Reg. No. 47/W/FSSAI/2018 Biological”.
B-303 & B-304, Shilp Aaron Tower-B, Sindhu Bhavan Road, Budakdev,
Ahmedabad-380059, Gujarat

(b) under Madhya Pradesh, at serial number 5, the following entries shall be substituted in respective columns,
namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of accreditation
QY) (2) 3)
“5 Excellent Bio Research Solutions Private Limited, Jabalpur Chemical
Reg. No.35/W/FSSAI/2017 Biological”.
1042, Napier Town, 4t Bridge, Jabalpur, Madhya Pradesh

(c) under Madhya Pradesh, after serial number 7, the following entries shall be inserted in respective columns,
namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of accreditation
(D 2 3
“8 Shreeji Analytical & Research Laboratories Pvt. Ltd, Indore Chemical
Reg. No. 48/W/FSSA1/2018 Biological”.
A-1, Balaji Tulisyan Industrial Estate, Gram Kumedi, Indore-453551,
Madhya Pradesh

(d) under Maharashtra, after serial number 24, the following entries shall be inserted in respective columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of accreditation
€)) ©) 3)
“25 National Collateral Management Services Limited-CommGrade, Navi Chemical
Mumbai Biological ™.

Reg. No. 49/W/FSSAI/2018
Plot No. D-164, Anand House, TTC Industrial Area, MIDC, Nerul East,
Navi Mumbai-400706, Maharashtra
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3. in ‘C’ related to SOUTHERN REGION,

(a) under Karnataka, after serial number 12, the following entries shall be inserted in respective columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of accreditation
(1) 2 3
“13 Vimta Labs Limited, Bangalore Chemical
Reg. No. 62/S/FSSA1/2018 Biological

1 & 2™ Floor, #1047, Rukmini Plaza, 20™ Main, 5" Block, West of Chord
Road, Rajaji Nagar, Bangalore-560010, Karnataka

(b) under Tamil Nadu, after serial number 17, the following entries shall be inserted in respective columns, namely.-

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
€Y (2) (3)
“18 ABC Techno Labs India Private Limited, Chennai Chemical
Reg. No. 63/S/FSSAI/2018 Biological”.
ABC Tower, No: 400, 13" Street, SIDCO Industrial Estate, North Phase,
Ambattur, Chennai-600098, Tamil Nadu

[F. No. 12012/01/2017-QA]

PAWAN AGARWAL, Chief Executive Officer

Note: The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, sub-section (ii),

vide S.O. number 3648 (E), dated the 6th December, 2016 and subsequently amended vide:-

@)
(i1)
(iii)
(iv)
)
(vi)
(vii)

(viii)

S.0. number 567 (E), dated the 201" February, 2017;

S.O. number 1595(E), dated the 15% May, 2017,

S.O. number 1965 (E), dated the 20" June, 2017;

S.O. number 2316(E), dated the 24 July, 2017;

S.0. number 3068 (E) dated the 14® September, 2017;
S.O. number 3279 (E) dated the 29t September, 2017;
S.0. number 4083 (E) dated the 2ond December, 2017; and
S.O. number 848 (E) dated the 19 February, 2018.
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